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9.7.2015 -
0.A.No.321/2010

Hon'ble Sri Navneet Kumar, Member (J)
Hon’ble Ms. Jayati Chandra, Member (A)

List revised. No one is present on behalf of the applicant

Sri Mithlesh Kumar is present for R.No 1,2 and 3.

None for other respondents despite notice served upon them.

Today, neither there is any request for pass over or for

adjournment. In the absence of any request for pass over or for
adjournment, it appears that applicant is no more interested to
pursue his case. Accordingly, O.A. is dismissed in default and for
non-prosecution.
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